
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PR,ADESH)

NOTTFI CATION
Dated- Guwahati the 27b APril, 2023

NO. HC.WI-100(ft.-VIU)/2010/3608/A #### The Hon'ble Gauhatl High

Court has been pleased to nominate the following Judicial Officer to attend the

'CT (Counbr Terrcrism) Pilot Wo*shop" conducted by FJC,

Washington/CEEll Institute, Prague scheduled to be held on 296 & 306 April,

2023 at the Maharashtra Judicial Academy, Uttan (near Mumbai) in place of Shri

Gote Mega, District & Sessions Judge, Yupia, Papum Pare, Arunachal Pradesh

who has been exempted from attending the aforesaid programme'

Further, the nominated officer is directed to submit a report after completion

of the Course.

By Order,

Sd/- R. A. Tapadar

REGISTRAR (JUDICIAL)

Memo No. Hc.vu-167(Pt.-vlu)/2014/3609-3626/A Dated: 27-04-2023
Copy forward for information and necessary action to:

1. The Honble Director, National Judicial Academy, Suraj Nagar PO, Bhopal-

462044, Madhya Pradesh

2. The L.R.-cum-Commissioner & Secretary to the Govt. of Assam, Judicial

Department, Dispur, Guwahati, Assam.

3. The Secretary to the Govt. of Arunachal Pradesh, Law and Judicial

Department, Itanagar

4. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for

information and necessary action.

The Offiers ate plaed on dePutation for the program on

condition that (a) the Officerc will be freabd as on daty dun'ng

the training period & (b) they will b entitled T.A. & D.A. as

admissible under tlte Rules.
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sl.
No

Name & Designation of the
nominated Officer Contact No. E-mail ID

1

Shri Sanjeev Kumar Sharma
District and Sessions Judge,

Kokrajhar
7086029797 sanjeevsharma.ghc@gmail.com



5. The Principal Accountant General (A&E), Arunachal Pradesh, Itanagar, for

information and necessary action.

6. The Registrar (Admin./Vigilance/ Estt.), Gauhati High Court, Guwahati'

7. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

8. The Registrar, Gauhati High Court, Itanagar Permanent Bench,

Naharlagun.

(He is tquesd to inform tt e @ncernd Offtcer about

ilris Notiftcation)

9. Shri Sanjeev Kumar Sharma, District & Sessions Judge, Kokrajhar.

10. Shri Gote Mega, District and Sessions Judge, Yupia, Papumpare District.

11. The Deputy Director, Maharashtra Judicial Academy, Uttan-Gorai Road,

Uttan, Bhayandar (W), District -Thane, Mumbai - 401106.

12. The Joint Registrar (Judl. / PM&P), Gauhati High Court, Guwahati.

13. The Deputy Registrar (Finance), Gauhati High Court, Guwahati.

14. The P@ect Manager, Gauhati High Court, Guwahati.

(He is rcguested to upload the lVotifr@tion immediately in

the ofrcial website of the Gauhati High Court, Guwahati).

15. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notification before the Hon'ble Direcbr, Judicial

Academy.

16. The Private Secretary to Honble Mr. lustice Manash Ranjan Patha(

Gauhati High Court, Guwahati for his Lordship's kind information.

17. The CA to the Registrar General, Gauhati High Court, Guwahati.

GHE LIsT OF OfFICERS HEREI{ABOVE rS I{OT |{ECESSARILY Ii| ORDER OF SEI{TORITY)
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